Writ Stamp Reporting Section

Single Judge
CVTCLR

WP(S)

2553/2020

VINAY KUMAR GUPTA VS THE STATE OF JHARKHAND
CFS Rs250

Affidavit Rs 20

Vakalatnama Rs 30

Page INo-6 not found to be authenticated by Ld Oath Commissioner
Designation/ name of post of respondent number 4 may be verified.
Typed copy of page number 24,32,33,29,36,38,42,44 may be given.
Fresh or typed copy of page number 34,39 may be given.
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